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HLAT. 3231(A).— H=T WHR Vo (A AT, 2008 & ORT 2 & WS 7A RT Uacd e
BT TN Hd 8, 39 AR & I9ya § ydpred & [l 9§ e & 78 arell & w1 (4) H Sfeafad =
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#. 74/0-1 W IR F&AT 51 U4 A5 —okad €A 3 A9 fHH. 702 /910 W IR F&AT 295
® dqd SUR A @ fFEfor (fRiy va aRaemn) & wed # 9 Ry Yo aRares & e, srgRe,
Udee 3R URETed & did TAieH & fog W (2) @ SfoaRaa aifert o fagiy qfy sreafia ey o1
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MINISTRY OF RAILWAYS
[North Eastern Railway (Construction Organization)]
NOTIFICATION
Gorakhpur, the 18th June, 2026

S.0. 3231(E).— In exercise of the powers conferred by Clause 7A of Section 2 of the Railways (Amendment)
Act, 2008, the Central Government hereby authorizes the officers mentioned in column (2) of the table below as
“Competent Authority for Land Acquisition (CALA)” to perform the function as such authority under the said Act
with effect from the date of publication of this notification in the official Gazette in respect of Special Railway Project
of “Construction of ROB in lieu of (i) L.C. No. 51 at Km 74/0-1 between Risia-Matera Stations and (ii) L.C. No. 295
at Km 702/9-10 between Sarju-Jarwal Stations of the Lucknow Division of N.E. Railway” in the states mentioned in
column (4) and districts mentioned in column (3) of the said table for the public purpose of execution, maintenance,
management and operation of such Special Railway Project.

SCHEDULE
S. No. Competent Authority District State
(1 2 3 4)
1. Special Land Acquisition Officer, Bahraich Bahraich Uttar Pradesh

[F. No. W/RSP-LIN/ROB/LA/BRK]
ABHAY KUMAR GUPTA, Chief Administrative Officer/Construction
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